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Spinning Mill at Hastinapur

1597, Shri K. N. Pande: Will the
Minister of Commerce be pleased to
state:

(a) whether it is a fact that in
order to provide employment to the
refugees settled in Ganga Khadar
area in Uttar Pradesh, a licence was
given to some one to establish a
spinning factory at Hastinapur; and
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(b) if so, the name of the licensee
and also the progress made in setting
up of the factory?

The Deputy Minister in the Minis-
try of Commerce (Shri S. V. Rama-
swamy): (a) Yes, Sir.

(b) Messrs. Madan Industries Ltd.,
Hastinapur. The party has taken
effective steps towards the implemen-
tation of the licence.

Manufacture of Detonators

1598. Shri Rajeshwar Patel: Will
the Minister of Industry and Supply
be pleased to state:

(a) the names of the parties to
whom industrial licences have been
given for the manufacture of detona-
tors, the location of these factories,
the dates of these industrial licences,
the salient features of the collabora-
tion approved in these cases, and the
progress made so far;

(b) whether it is a fact that cne of
the licence holders is proposing to
import old disused plant of three
times the licensed capacity; and

(c) whether it is a fact that one of
the licence holders is given foreign
exchange loan on more liberal
terms than permitted in the case of
others and if so, the reason there-
for?

The Minister of Heavy Engineering
and Industry in the Ministry of Indus-
try and Supply (Shri T. N. Singh):
(a) A statement is laid on the Table
of the House. [Placed in Library.
See No. LT-3672/64].

(b) Some portion of the machinery
to be allowed to be imported hy one
of the licensees is second hand, re-
conditioned. The plant will be al-
lowed to be worked only for the
capacity licensed.

(¢) No, Sir. The terms given for
the foreign exchange loan are on
lines generally approved by Govern-
ment. N





